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1 2 3 4 5 6

Tharkhand 27156 3361.9 3456.4 7408 946
Kamataka 37241 3541.0 3393.0 3311 -1480
Kerala 5343 562.1 6973 1630 1352
Madhya Pradesh 26489 36253 34873 8384 1380
Maharashtra 2932.0 2046.0 2614.0 318.0 3320
Orissa 71684 82982 5795.1 13733 25031
Punjab 11025.4 111070 116370 611.6 5300
Rajasthan 284.1 3667 3537 69.6 129
Tamil Nadu 5675.7 57278 57167 410 111
Telangana 53055 44408 41949 11106 2459
Uttar Pradesh 13446.8 121679 12509.0 9378 3411
Uttarakhand 5813 603.7 630.0 487 263
West Bengal 145447 146772 161000 15553 14228
Others 23706 24417 23093 613 1324
At Inpia 1037280 105482.1 103612.7 1153 -18693

Setting up of Pharma Technology Upgradation Fund
and Venture Capital Fund

*150. SHRI A'W. RABI BERNARD: Will the Minister of CHEMICALS AND
FERTILIZERS be pleased to state:

() whether Government has decided to set up a T500 crore Pharma Technology
Upgradation Fund which will facilitate cheaper loans to entities looking to upgrade their

manufacturing facilities, if so, the details thereof, and

(b)  whether Government is also working on a proposal to establish a Venture
Capital Fund to provide cheaper loans to small and marginal companies to set up new

units under Make-in-India Scheme, if so, the details thereof?

THE MINISTER OF CHEMICALS AND FERTILIZERS (SHRI ANANTHKUMAR):
(a) The Department of Pharmaceuticals 1s formulating a Scheme-Pharmaceutical
Technology Upgradation Assistance Scheme (PTUAS) to support Pharma Industry
(Medium Enterprises Only) to upgrade their regulatory Technology Compliance from
Schedule M of Drugs & Cosmetics Act, 1940 to WHO-GMP norms by facilitating low
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interest loans. Compliance to WHO-GMP Norms are necessary to enter export markets

m most of the countries.

{b) The Department of Pharmaceuticals 1s also formulating Venture Capital Fund

Scheme to promote Drug Discovery and Pharma Innovation in the country.

WRITTEN ANSWERS TO UNSTARRED QUESTIONS
Shortfall in production of pulses

1441. SHRI ANAND SHARMA: Will the Minister of AGRICULTURE AND
FARMERS WELFARE be pleased to state:

{a) whether there will be a likely shortfall in the production of pulses leading

to higher import of major pulses, if so, the details thereof, and

(b) the steps proposed by Government to increase the acreage for enhancing

cultivation of pulses to meet the domestic demand?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS
WELFARE (SHRT MOHANBHAT KALYANJIBHAT KUNDARIYA): {(a) The annual
production of the pulses in the country has been generally lower than their requirement
and the gap is met through imports. As per 2nd Advance Estimates, total production
of pulses in the country during 2015-16 1s estimated at 17.33 million tonnes against their

projected demand of 21 million tonnes for the year.

(b) TIn order to increase production of pulses in the country through area
expansion and enhancement of productivity, Government of India has been implementing
through State Governments, the National Food Security Mission (INFSM)-Pulses since
2007-08. Since 2014-15, NFSM- Pulses is being implemented in 622 districts of 27 States
including all districts of North-Eastern and hill States From the year 2016-17, NFSM-
Pulses has been extended to 638 districts of 29 States with the inclusion of 14 districts
of Kerala and 2 districts of Goa. Under NFSM, a programme on additional area coverage
for increasing pulses production during Rabi/Summer season 1s also being implemented
since 2012-13 to enhance area and productivity of pulses in major pulses growing
States. To give a boost to their area and production, pulses have also been included
under the scheme “Bringing Green Revolution in Eastern India (BGREI)” from 2015-16
as part of demonstrations under cropping systems based approach to target rice fallow

areas.

To encourage farmers to grow more pulses by ensuring remunerative prices, the

Minimum support Prices (MSPs) of pulses have also been increased over the years.



